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[Shri Vithalrao
Jadav]

of the bomb blasts and so many
other things that had happened there,
If the gas leakage is there and if
the industries behave in this fashion
the poor people will loss their lives,
It is very essential (har (he Home
Minister should come forward. The
Home Minister has already assured
that he would come. .. (Interruptions)

.. I want the hon. Minister to make
a statement. (Interruptions) . ..

Madhaurao

THE  VICE-CHAIRMAN
MD. SALIM): Mr. Minister.

(SHRI
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(srauT)

SHRI MENTAY PADMANABHAM
(Andhra Pradesh): This issue has
been going on for the last two days.
(Interruptions) ...

THE VICE.CHAIRMAN (SHRI
MD, SALIM): You need not repeat
it. Please sit down.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI RAJESH PILOT): Mr.
Vice-Chairman, Sir, I don% know what
my senior colleague, Mr. Chavan, has
assured the House, I will assure the
hon. Member that we will see to it
that the assurance is implemented at
the earliest.
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SHRI JOHN F. FERNANDES
(Goa); Mr. Vice-Chairman, Sir, I
have 1o commend the hon. Minister
for coming to the  House... (Inter-
ruptions) ...

SHRI JAGESH DESAI (Maharash-
tra): It is negligence, total negli-
gence, (Interruptions)

THE VICE-CHAIRMAN (SHRI
MD. SALIM): Mr. Jagesh Desau,
this is also an important issue. This
is clarification on the statement made
by the Minister on the Calcutta bomb
blast. (Interruptions) . .. Let the
clarifications be taken up. The mo-
ment the Government is ready with
a statement, we will announce it.
There is no problem.

SHRRI JOHN, F, FERNANDES: Mr.
Vice-Chairman, I was saying that I
have to complimenti the hon. Minis-
ter for giving first.hand information
to this House because the hon, Min-
ister himself has visited the place.
Stil} there are many doubts .I hope
the hon. Minister will clarify them.
It was mentioned that there was no
similarity between - the  explosions
which took place in Bombay and Cal-
cutta, It is presumed that the explo-
son in Bombay was caused by RDX
supstance which was imported to this
country. The explosion in Calcutta
was caused by some crude bomb. The
Lon. Minister said that they had not
established any link between the two
explosions, The Minister has mention
ed that two buildings situated in
plots 226 and 227 had come down.
The Minister has also mentioned
that two people had been arrested.
May I know from the hon. Minister
whether these people are the owners
of the plots of land, I would like to
know whether there is any conspi-
racy, taking advantage of the bad
situation in the country, by these
house-ownhers to evict the tenants and
take free possession of these build-
ings. The Minister has noi mention.
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ed the names of the people who were
arrested. I am told the name of one
of the gentlemen is Mr. Rashid,
May I know from the hon. Minister
what his party affiliation is, whether
he is involved in any political acti-
vity, whether he is a member of any
political party in the country The
hon. Minister made a statement to
the Doordarshan yesterday that ex-
plosives were smuggled into our
country through sea routes. We have
a vast sea-line covering east, west
and south of our country. I would
like to know whether the hon. Min-
ister will instruct the Navy and Coast
Guard to have a strict vigil on small
country fishing vessels. All these
vesselg should be put under surveil-
lance to avoid any explosives landing
in our country. It is alsg reported
in the press that the bomb detecting
squad. the investigating squad, is not
having sny up-to-date machinery.
The hombs used are all  high-tech

bombs. I would like to know from
the hon Minister whether he will
import these equipment from the

advanced countrics. The President of
America has alreadv written to our
Prime Minister. We should import
these equipment. highly advanced
technological equipment because with
th~ ohsolete technology we are going
to waste our time. If we do not ar-
rest this type of bombing. these ele-
ments will be further encouraged be-
cause there is nn defection, These
are the points which T would like
the hon. Minister to respond to.

SHRI SUKOMAL SEN (West Ben-
gal): Sir, after the Bombay bomb
blasts the Caleutta explosion has
cauged great coneern (n all of us to
the entire counfry. The Governmént
has of course, sounded the Ted alert
and the State Governments have tak-
en precautionary measures. Whether
this explosion in Calcutta is connec
ted with the blasts in Bombay or not,
that has to be conelusively decided
later on after ihe investigation ‘s
over. We are not here to comment on
that., But now it is a fact that in
Bombay hlast also the brain may be
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of the outsider but the hand was a
domestic hand. The underworld,
anti-national elements, smugglers and
drug traffickers were the real opera.
tors of the blast here. It appears
from the news paper reparts and
from the statement of the minister
_l‘hat some persons were arrested. It
1s suspcecled that if explosives were
stockpiled there, People do not nor-
mally stockpile explosives. It is only
the underworld, anti-national ele-
ments smugglers and drug traffickers
who require explosives for their
own purpose. So, it is sure that somo
antinational elements, smugglers,
drug traffickers were involved in
this incident that has taken place in
Calcutta. From this we can conclude
that the underworld of the country
has become very strong. They have
spread their network throughout the

country. Their empire is quite a
highty empire, They can comm't
mischief anywhere they like. This
nnderworld is interiinked domesti-
cally and they are also link-
ed internationally because this
powerful underworld cannot work

without g domestic linkage as well as
foreign linkage. So, this is a very
dangerous situztion. When Bombav
blast were discussed in the Houge,
myself and many hon, Members men-
tioned that it indicate; Jlapse on the
oart of the Intelligence. There also
the same lapse came to the surface.
Whether it is a lapse of the Central
Government or the State Government
or this Government or that Govern-
ment: that doex hot matter. The pre-
sont situation is quite volatile for the
last f~w months. In this volatile situa-
tion *he Intelligence network should
have heen more alert and  vigilant.
Thev should have been more careful
in thrir watch nn the activities and
movements of the underworld. That
lapse iz visible T would like to know
from the hon. Minister, in view of
whet has happened in Calcutta and
Rombay or what may happen in other
parts of the country also, particular-
1y  in view of the volatile situation
in the country, whether he is thinking
of taking some action in revamping
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the Intelligence hoth of the Centre
and of the State Governments, so
that we can foresee the troubles and
we can nab the culprits well in a,d
vance and recurrence of these inci-
dents can be avoided. Otherwise, the
underworld is acqujring more and
more strength and acquiring  these
explosives. Calcutta may, not have
RDX that hag been found in Bombay-
But that alse ig a powerful explosive.
These explosives are not L%sl.“la'].ly
necessary for petty normal activities
of the antisocials, They use crack-
ers and all these things. 1t appears
that they stockpiled the materials for
some bigger purpose for a more
nefarious purpose, for more a mis-
chievous purpose. What is the pur-
pose? Definite]y it is-not for the pet-
ty bickering squabbles, it is for
something else. That is why it re-
quires that our intelligence should be
more vigilant to nab the culprits and
unearth the conspiracy of the under-
world who want to take advantage
of the unstable situation. What has
happened on 6th December, there-
after there is a new Situation. The
people can take advantage of this.
Foreign conspirators can take advan-

tage of it, That is why it is necessary

that the Central Government and the
State Governments together should
take very concerned action to fight
the menace of the underworld so that
these terrorist activifies and this
kind of explbsions do not take place
in our country in future.

The Minister has said that the
ehemicals that were used in Bombay
blests are not visible in Calcutta
blast. Now, 24 hours have elapsed.
The Minister has come back last
night. We are discussing the issue
now. We wani fo know whether
the Minister has got any more feed-
back after he has returned from Cal-
cutta because of the investigation
processes. All experts are there. Is
there any new revelation? T would
like fo know whether there is any
connection between the Chheutta
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blast and Bombay blasts, Lastly, I

would only like to say a word about

the relief that is being provided to

the victims, to the families of those
killed or who were injured. Recent.

ly, Government announced that Rs. 3

lakhg would be given to the next
of kin of those who were killed. I

would like to know whether Central
Government is coming forward in
this respect so that the State Gov-
ernment is in a position to provide
relief. I would like to know whag
the Central Government is doing in
this respect. I wowld like to make
an appeal. It is necessary to find oup

the 1eal culprits, For ¢ms, the Mem-
bers of Parliament, various political

parties and the Government should
come together and create an amongst
phere so that investigations can be

condueted. There should not be an

attempt to create a political smoke-

screen for one reason or _the other;

otherwise under that cover the real

culprits will eslcape,  We should not

allow the real culprits to escape.

Many people may say many things.

All sorts of rumours will be floated

in this country. At such a time we

should be careful. With these words,

I conclude and hope the hon, Minis-

ter will clarify all the points that

I have raised here.

ITaWTe uEEy, e day § &
T 9 T faax ¥ fau cufag
qEar F o1 g  gfery
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THRSE H q99 W%ﬁ: FewAl

FROT AR ACHIR 9AF AN
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gfie § w@d gy @H I IV g
f& T TR TEW ¥ wES J
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Agled, gEO TG FoEAT ¥ 9
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H FAOFAT FT E, 3@ W AgT ¥
fag wrwar & &, Afwy T s
¥ o afRaer 4w ww aF
Wfﬁﬁg”rw 7 T wer )
sar fF ¥y fag gq;mﬁqsﬁﬁ
FE1 8§, A8 AH FTETT WS & GIRT
T OFAfaE FTawaE F grer s
AW S AW W ¥ oagg faw
oS | q9 A AT qg i BW oag gt
¥Md F a999 ¥ F9q o aw
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21 wfw 98 3gg & @ s
& g w=r {1 9 39 9%
¥ ar AT FeqiaF 7304t w1 987 99
S T AFA F wfaa g av ?
fre=a §t 37 qAF ¥ gawr swm
T G A ar, frew @ gwe
I S MT G arr a1 i
ag fedt 7 Y T ¥ @7 T
A FAFAT F sy F o w
7 98T SART WA F7  wravgwar
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199831 b1 Minister

o ¥ age ww adnt W@ ...

(wmum) . ..

SHRI DIPEN GHOSH: Mr. Vice-
Chairman, it is a downright. *He has
no right to take the name of my

party ... ( Interruptions) . _.
THE  VICE-CHAIRMAN (SHRI
MD. SALIM): You can only ask

questions. Please restrain yourself. .
(Interruptions) ...

oft faoy wra wreet: F o
# oA A wC @ 1L (saam)

SHRI DIPEN GHOSH: He cannot
take the name of my party. None of
them belong to my party... (Inter-

ruptions)... It is a downright * (In-
terruptions) . ..
THE VICE-CHAIRMAN (SHRI

MD. SALIM): Mr. Shastri, please
refrain yourself.. . (Inlerruptions) ..

Y faom wA wEEt © FoAEY
W@ g, AT JATRH AN
(srem) . ..

s wgow fex ()
Frpfae ot # S dmfiw &1

W Y, T8 I F AwmE L
(smaur) .. fosh sl ;1 M A
AATET | 3 AT &Y DIHT ArET a7
A FarEg ., . (saEEva)

Wt fae  wwE qwe wg
farerr % &g @guar Fgar E’
qg GIC  FARAT F TATH  AGAT
i, foedlt % wuard § ol &
TWiE & W wegA A AT
FEfRE IEl F agT T3 qaq‘lvﬁtk

$ o wv oag 4= %: | ¥ Fl'a"f
F¢ W g % mgad %. I
7 99 § A 34
% WEAl daew . ga g
T Faar
. “Expunged as ordered by the
Chalir,
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oY faeoy wrea sreelt ¢ T ag A
&t 7g 4@ Taa A Ay FF e
g & wadgadr wegfree ol
A IF faars wgl F20 Iora |
§ dtg w@ 1 A gz w@Ar
Wgar § & o aw F freww
faeme @7 %, TEF S fasgear
¥ 1 9w, far mE fAg W@
HlodtogTSo & Ea'l% FAT irrﬁ?r ?
zrgaraﬁ-g»awvaﬁﬁagra;é
TFTL F OFAE & | A A SrAAv
qgar § fF @@ F 9@ Far
I & ? AT qgf AW F1 fawwe
gar? o @l § v Il W g
AT T 9F, T AT a9 T fqeniE
BT A IR g AR 4|
Fga &1 Faaras § 5 59 a@ wie
AT & gAY TEEIQ Fefwe ardt
¥ gt WA ¥ ey F o W,
g ow AR 7§ Wl qgm fEE
o 9@ @z fRn &1 959 widw
¥ TIET AT OWCAZ GTAET TG G
f& 97 | 9 ¥ oawg g€ o
AN FAg F omeET @ ¥ 0=
oAt 1 FA gE o\ s R
IR wfaad F oo auard Fo
7T 9% 9 4 FEIT ®T ™[ ?
¥ afl oAt & fad @ wey wat
St g faEw T wRar g 7 S
geATs ¥ IFFH0 AT AME FHiH 39
SHIT H7 AT TRHIE L FAFA
g AYT W7 TR AR AL 4H6A 1. ..
(sxauTw)

SHRI SUKOMAL SEN: We are
disussing a very serious matter. He

is enjoying the whole thing.

ot fauey w7 et gATL 9T
§ ueig¥z &1 FO0 o@AE g °?
g @ AT AT IR # g anE
T |

THE VICE-CHAIRMAN
MD. SALIM):
ther it is

(qum) ... AT uqT A
% W ¥ oog vg W@ § fr ot

(SHRI
Please ask only whe-
true or not.
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TE-9@ # AFAE &, FW ¥&T FI
TAUE W F fAC s sEadl @
TRHTA A FHT |

LUREL I AE 1 T B 1
:ﬁa:?rsﬁa'raa?aigrglmqafaq
T am A, A e SN ¥ #T
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JY & FIT FEA |

TF QiFAYY qIE
qAHT g

I i

iy faeq wra area - wiaay g
¥ & FAFTT F U wEGIA A
THNFIT F EWAT o7 @ § ey
F ogggid ¥ W OAEIR % aWiE
51 w® ¥ A Sy fF qwwr ¥ w0
£ 11 (- G

‘o fRY wig giEr [ AT
(& 1y wsAr foret Fdf o7
)

zafrr w1 ferar T Q1 98
gra foudt & 1 qr FET T
frg SFT ITHT gsTiE qF A0
=igdY &, & ag wer SriAAr Wigw ?

(=)

SHRI DIPEN GHOSH: They have
been arrested by the CPI(M) Govern-
ment and not by the BJP Govern-
ment. He is alleging that those two
persons belong to our party. Our
Government only has atrested them.
(Interruptions)

Y g7 T Tag We QY (T197T)
gfaat w7 F AT F AW g, -
FHY AT A AU |

off fqom ® =4 W@l § AR E
(=)

SHRI DIPEN GHOSH: If he says
it seriously, then on behelf of my
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party, I say, it is-a downright * He

is taking. advantage of the newspaper
refrain yourself. .. (Interruptions) .

é?dﬂfwvﬂaw:(qwm)»:

e AL AT AEAT T
I A m%r g T a'r

g, (waam) .} #
IqAwETd (ot digeaT. geig). -
Tem o1, Afsv o (=mAEE)
Tian Sy, oo ,(mm),_..
afem, <ty Ges

SHRI DIPEN GHOSH: Vﬂ)gn Mr.
Sukamal Sen wanted to - ask: & idtgs.
tion yesterday, they did not allow
(Interruptions). ’ .

(SHR!
wants

THE VICE-CHAIRMAN
MD. SALIM): The Minister
to say something.

THE WINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR! RAJESH PILOT): Mr. Vice
Chairman, Sir, let me answer this
query on priority.

qofy g WART AN WETAY
T off v & ¥ I fawm
faergrr fe 9 93 fedY St ¥ &Y
freft & aeafas 30, T T
Ay gl @ uwwd @ R s W@y
uF A ﬁﬁn‘. JTO WIT IHRT e
¥ "853 ®T Gnqﬁ‘r | Tg wEr F
HYFY qremf w1 A% & T A

ot faon Fwr gy @ giEETY
wegfez wEH F mm:ﬁtr faa ot
froor A, Fga A 9T+ fadw #
w oAeAr ¥ 1. (wwue)

Iouweaet ( aft aﬁgnn q€W) -
o faiarar S weel T TR
7 %, WA oAw B

WY fyew m o owowY o wEH
gend AT WY W F=nE wat
A == Eﬁhﬁ [
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geawrera (st digwE )
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¥ ¥V g wraieg & A A
g 79 B TN 9T TR q ITw
1 g 72 W7 FAwar ¥ dEv gfay
AT FT IGHT AR TEN, T @
A TETATY § 1 T T T HaAY,
™ @ famw w7 aww f§ S
AW g 4T, A g wT § fw
A & FeIfaee ardt ¥ demw ¥
FIT QY A Ay F AT HEFAv
Y 9T W g1 FT 99 THLT w7
e 3 WY § W WA s
I R gw & fa|re
faega 9w PFT @ S | oy
FAE ¢ 5 Fw g N1 W™
T WTEE PR w0 wifgm
.. { werererer)
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*Not recorded.

+[ 1Trangliteration in Arabic Script.
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W gsR # feafs &1 ag @ @t
aﬁnm%ﬂm@ﬂmﬁ

ﬁma@mﬁ:mmm
T ¥ TN FEW 9IS WY R
ﬁv@rmmﬁmmaa%mm
T fg@gaw # FE  g@a mwen
A 9% | g9aIE |

ad

SHRI YASHWANT SINHA
(Bihar): Mr. Vice-Chairman, Sir,
after the Calcutta blast, an impres-
sion has been created, not only in this
country, but perhaps all over the
world, as if this country is siiting on
dry powder and something terrible
might happen anywhere in this coun-
try.

Sir, when we were discussing the
the other day the Bombay blasts, you
were presiding over the House and I
had said that we should not politicise
these issues, that they were beyond
party politics, that this whole nation
was under threat, the people were
under attack and, therefore, we should
approach it in that spirit because it
is a question of defending the mation
today.

1 wil  suggest very humbly that
it is in the same spirit that we should

approach our task today also, I had
;]so said, Mr. Vice-Chairman,
Sir, that day that
tive of what happened in the past,
without trying to apportion any blame
to anyone, the Government was ex-
posed to two acid tests, to my mind.
One was to catch the culprits without
any unnecessary loss of time and that

irrespec~
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is the bounden duty of the Govern-
ment. And, Sir, the second was to
prevent recurrence of such incidents
with all the might that the Govern-
ment and the State Governments put
together have. Now, unfortunately,

after the Bombay blasts, this blast
has taken place in Calcutta and this
has created the kind of impression to
which I was referring. It is very
hecessary, to my mind, that we use
all the powers that We have, we use
all the Intelligence that we have that
we take whatever assistance tha: we
want from internal and externa] sour-
ces to make sure that nothing unto-
ward happens, A person like me, Mr,
Vlce—Chal'rman Sir, is worried because

when T see the newspapers today, I
find that the day before yesterday, the

US State Department had issued an
advice to all its citizens not to travel

to Delhi because they feel that Delhi
is under threat. Today, I have read

that the De]ta Airlines end certain
cause Delhj ig under threat. The US
businessmen are postponing theip
visits to this country, to Delhi, ba.
cause Delhi is under threat. I am re-
ferring to these because, yesterday,
you may recal], when we were d1scus-
sing this matter in the House, we had
requested the honourable Home Min-~
ister to come to this House with a
statement not only on the Caleutta
blast, but also about Delhi, beceuss
with al] these that are happem’ng,
we are concerned very much about the
security of Delhi and, therefore, sinems
the Minister of State for Home Aﬂmn
has not covered this aspect, I am
bringing it to his notice that it will
be desirable on his part—I am making
this suggestion now—if he takes the
House into confidence and if he takes
the people of this couniry into confi-
dence about what precautionary steps
—whatever he can tell, he can share
with us—are being taken for Delhi,
which is directly a Union territory and
elsewhere in the country together and
gives an assurance to the people of
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this country that things are under con-
rol, that the Government, as I szid the
vther day, means to govern and that
it is not merely a spectator of things
happening and then Ministers rushing
to the site of incidents. That, to my
mind, is very important and I will be
grateful to the honourab]e Minister of
State for Home Affairs if such an as-
surance were forthcoming. Ag far as
the Calcutta blast is concerned, I am
glad the Government has not repeai-
‘ed the plea which had been made ear-
lier that this is also a part of the
conspiracy to destablise the cconomy.
I am glad it has nbt been vepeated
because I would like to tell you, as a
friend, as a2 word of warning, that if
you repeat ig tog much that it ig only
to destabilise the economy, an impres-
sion is being created as if you are
zecking an alibi, you are trying to find
an alibi for the failures of your eco-
nomic policy, that you will say that
our economy alse was bound tg such-
ceed, it failed only because these
blasts took place, Do not take that
line. Tt is not in your interest, it is
not in the interest of the nation for
you to take thar line. And there
fore, don’t go for these alibis.

The important thing is: Is there a
nexus, is there a link between what
has happened in Calcutta and what
hag happened in Bombay? And in
that, context, Mr. Vice-Chairman_ Sir,
while the Minister has said thal so
far he has not come across any infor-
mation to suggest such a linkage or
nexus, it is important that this line
be investigated thoroughly. And I
am sure the Government is doing it.
But let us not rush to any conclusions
either way tn say that there is no
nexus or to say that there is a nexus,
to what I said in my intervention on
the Bombay blast that nobody, and
certainly not the members of the
Government, should rush to the press
with all kinds of half-cooked .theories.
It daes not behave political leaderg to
make statements which cannot be
justifled on the basis of facts. I am
sorry, there ig a statement which has
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beesn ascribed to my friend, Mr.
Vishnu Xant Shastri, whe was

speaking just now, that it is a pure
gang warfare, that it -is only because
of this gang warfare that this blast has
taken place. I request them also...

SHRI VISHNU KANT SHASTRI: 1
said that is one of the possibilities. I
repeated it here that that iz one of
the possibilities.

SHRI YASHWANT SINHA: Mr.
Vice-Chairman, Sir, that is not the
impression whieh I got when I went
through (he press statement or the
press briefing which Mr. Shasiri did.
1 am appealing 1o all sections of the
House that let there be restraint in
our comments. It is very important
at this time. And T am particularly
appealing to the ruling party. The
official spokesman of the ruling party.
while briefing the press the other day
said that Pakistan should be declared
a terrorist State. Are you playing
the game of a particular party? Is
the ruling party interested in Tepeat-
ing what another party is doing for
political gains? That should not be
our intention. Before we mmke any
charges against anyone, the Govern-
ment must be able (o collect all c¢he
information. T had said that you
must break the hand which is trying
to grab this nation, But we must
have evddence. And in the absence
of evidence we should not say any-
thing. Therefore, I am appealing, as
T said, (o the Government and to all
sections of the House. Let us not
rush to the press with our half-baked
ideas, with statements which we can-
not justify. And the point which has
begn made by the earlier speaker is
important. Wha( was so much explo-
sive doing in that building? How was
that explosjive collected? Over what
period of time? Was the State Ingel-
ligence aware of it? If it wes not
aware of it, why was ir not awarc of
it? Was the Government of Tndia's
Intelligence aware of it? If it was
not, why was it not aware of it? All
these explosives could not have come
there overnight. And is it that they
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weng off by accident, thac all the ox-
plosives suddenly exploded and that
caused this kind of 2 damage? Mr.
Vice-Chairman, Sir, this is a line which
nmust be pursued vigorously because,
o me, it appears that there is certain-
ly a conspiracy (o destabilise, not the
ceonomny of this country but this
whole counrry. And we must able to
get ag the bottom of it, and we must
;¢ uble Lo take care of thar problem.

Mr. Vice-Chairman, Sir Mr. John
Fernmandes referred to this aspect.
Yesterday, in his television speech

which I also heard—I am repeating it
because I do not find a mention of it
in the Minister's statement— the hon.
Minister of State for Home Affairs
said that we have to be patticularly
alert in regard 1o the coastal areas
because obviously things could be
smuggléd more easily along the coast
because all the coast is not- guarded.
Now, I am surprised that he has not
covered thig aspect in his statement
And T would like him to clarify what
exactly was in his mind. Was it on
the basis of some specific information
that he made that statement on the
television in Caleutta? And what are
the precautionary measurey that the
Government proposes to take in order
to ensure thut our coast is safe, that
our coastal States are safe that the
people living in the coastal areas ave
sefe, and that such incidents will nog
be répeated? The other pointed ques-
tion which T would like to ask the
Minister is, he went to Calcutta -yes-
terday and he has said today. that the
number of dead Is 62, and my qiles-
tion is, what is the latest information?
Has the debris been cleared? How
much of it isleft? Ig three a sugpicion
that people might be buried that there
could e dead or injured under the
debris of those buildings even now?
How is the ‘whole thing preceeding? In
the same wdy, he shauld alwo clarify
what exaetly is happening in regard
to the investigations because we are
getting differing newspape" Teports.
Sbme" people are saying that we have
g6t U.S. experts. The U S. Govern.
ment denies it one day Thep there
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is some confirmdgion that U.S, experts
have come, Interpol experts have
come. If {he Dewspapers can get it
certainly the House cap get thap in-
vormation. ] also understand, for in-
stance, that the Police-Commigsioner
ot Bombay is addressing a daily press
conference where he is sharing a lot
of information with the press, Per-
haps, the Calcutta Police Commis-
sioner is also deing the same thing.
So, the Government need not to be wary
of sharing information with the House.
It is already being made available
either in the State Agsemblies or by
the Police Commissioners in their res-
pective jurisdictions. It will be - worth
its while for the Governmeng to
share that information with us.

So, 1 would suggest to the Govern-
men¢ most humbly that alertness is
the need of the hour, Eterna]l vigi-
lunce, ag they say, is the price of
liberty. I think the country hag come
toa stage where all of us will have
to be eternally vigilant in order to
protect the life, liberty and property
of ‘our citizens and thai is the bounden
duty of the Government. I am sure
the Government will live up to dis-
charge it. Thank you,
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SHRI G. G. SWELL (Meghalaya):
Sir, the Minister in his statement has
expressed his personal doubt about
any linkage berween the Bombay
blasts and the Calcutta blast. I hope
lie himself is aware that he is confin-
ing the question to the technical side.
‘Whether technically there is a linkage
between the kinds of bombs used in
Bombay and the kind of explosion
that 1ook place in Calcuria, well, that
is for the experts to say, but to me,
therce is the linkage, Linkage number
one is the timing linkage. The Bom-
hay blast tobk place on the 12th of
March and this one four days later, on
the 18th of March. The timing is im-

portant &nd the intention appearg to
me (0 make ir appears as if the whole
country is vulnerable. In my inter-
vention on the Bombay blasts I said
that this whole country is on (rial.
We seem to project our image of a big
helpless giang sprawled on the floor,
exposcd o attack by, a pack of hounds
from elsewhere. That is what we are
hearing. And 1 said also that the
Government is on trial. You have to
ccntrol the situation, you have to re-
store the image of this country or
quit. This is extremely important.’
To me it appears, there is a linkage
in personages, the persons involved.
It is now established that the persons
involved in rhe Bombay blast, at least
some, are underworld characters. They
have mentibn the name of Yakub
Memon and his brother’s family, who
escaped  Dubai just in the nick of
time. How did tney escape? The
Home Minister here hag said that
there wan theUAE Government o ex-
tradite them. They are aware of
that,” We would like to know the
reaction of tne UAE Government to
thin. What is their reaction to this?
We are also told by newspapers that
the Memons, may be, Daood Ibrahim
himself, are no longer in Dubai, they
nave fled to Pakistan, to Peshawar or
to some other place, You can clarify
all thin. And there is the linkage in
location, the type of location the
choice of location. In Bombay it was
the Stock Exchange Building the
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Air Indian Building and all other
placen of that sort; the explosion in
Calcutia occurred just a few hundred
metres away frorn the Lal Bazar
Police Station and the Writers Build-
ing, the Headguarters of ihe West
Bengal Government. You could help
and clarify to us abobuc this issue.
My friend, Mr Fernandes, talked
about your appearance gn the televi-
nion, and it was repeated by Mr.
Yashwant Sinha. Unfortunately, 1 do
not wateh the television because the
place wnere I am staying does not
have any arrangement for the CNN,
cable television and all that. I don’t
want to watch it. The place where I
am living does not have all these faci-
lities whicn other places in Delhi have,
cable televinion and all other rhings
of (hat sort, which one could watch
sometimes. with benefit. 1 don’t want
to  which 1he Doordarshan at all.
1:do not watch it even for the
news. Under pressure of my wife, I
bought a television in Delhi. It is
just a8 piece of junk lying in a.corner
of the room. 1 do not look at it at
all. So, I missed the advantage of
rearing you on the television.

You have senr a report today that
the coastal areas of our country
should be watched carefully. In this
connectlion, there. are reports that on
February 22 there was a landing of 64
misterioun packagen in Manarashtra

at. a. place called “Moore” near
Dahanu on the Maharashtra-Gujarat
border. These 64 packages which got

inte the country, were taken posses-
sionp of by ap underworld character,
Raj Kphli and all through the Customs
had no knowledge about it. They are
suspected to be the packages con-
ralning all chese RDX bembs or NBX
“yombs- In Calcutta they were very
high, plastic explosives. You can
clarify this to us.

The last point is that Delhi is
stated to be under imminent danger
of terrorist attack. This is not an
irresponsible talk . A country like
America which has the biggest and
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the most efficient espionage nerwork,
¢lecirical as  well as  human, has
given this warming. They have gope
to the extent of evem telling their
ciizens not to go to Delhi and (elling
their diplomats in Delhi not to go
to Connaught Place and other places
in Dethii. I am due (0 g0 w0 my
home-town on the 20th. I do not
know whether I should go to the air-
port at all. ‘That is the kind of in-
security. Of course, we will do it
Life will go on. DBut there is a feel-
ing of insecurity. You c¢an share
with us whether there is really an
imminent danger in Delhi. And if
something happes in Delhi despite all
this, then—you are my good friend—
1 think, you will not have the moral
right to sit in that chair. You are
a man of honour, I respect you, 1
like you, and, I think if anything
happen in Delhi, the best thing will be
to quit because we are discontented.
It {s ridiculous.

It is all right it Pakistan does some-
thing to us. We can stand up to ir.
I do not want that we showld go to
war with Pakistan because the ISI has
been involved in it. It is quite possi-
ble. Peshawar has been mentioned.
But we know the power structure in
Pakistan. Te ISI is a power centre
by itself. The President is a power
centre by himself, The Prime Minis-
ter is a power centre by himself. The
ISI in Pakistan is growing into a
monster, a kind of TFrankenstein
against its own Government. It is ir-
responsible to talk of going to war.
We have to: do that if necessary, if
we are-attacked. But, then, we have
to calculate the cost. Where are we
placed geographically and economi-
cally? We cannot antagonise the entire
Muslim world,. We have to work to-
gether.

As I said in the last intervention,
we have to develop a special force, an
anti-terrorism force, in this country.
It hag to be 2 kind of force that
will have close linkage with the
anti-terrorist organisations in. various
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parts of the world, including the
Muslim world. Algeria today is fac
ing a grave problem of terrorism
Egypt is facing a grave problem of
terrorism and ali that. We should
establish and deepen our links with
Israel, because if there is one coungry
in the world with mbre-expergise to
fight against anti-terrorism and cos-
mopolitan or global terrorism, it is
Israel, We would like to know what
you are doing in all these matters in
order not only to safeguard this mna-
tion buc actually to rehabilitate this
nation to rid itself of thig kind of
sham that we as Indians, the gecond
most populoug cguntty in the world
find ourgelves ss a helples giant at
the mercy of few terrorists.
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“T also held detailed consultations
with the Chief Minister...”
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““SHRI MENTAY PADMANABHAM
(Andhra Pradesh): Thank you, Mr.

Vice-Chairman, Sir.
he bomb blast in Calcutta took
placz on 16th nght. For the whole

of yesterday, the entire Houge was
agitated. A number of Members
froygn both sides, thg Comgress and
the OppOsition, wanted to know what
actually happened in Calcucta. A
number of times, three or four
times, we ‘vaised this issue in this
House. The Home Minister and,
sometimes in the absence of the
Home Mirigter the Parliamentary Af.
fairs Minister or some other Minister,
replied to us assuring the House tha(
the State Minister for Home Affairs,
Mr, Rajesh Pilot, had gone to Calecutta
to make an on-the-spot study and
35 soon as he confeé back the Govern.-

ment would come vbut with a state-
ment with all the details. That was
the reply, =a stock reply, they had

been giving. Even as late as 7 o’clock
vesterday evening, the Ministers who
were present here told the House the
same thing. Sir, now the statement

hag come. But I do not find anything
new in it. T am thoroughly dissatis-
fied. All that is there in the first

page of the statement appeared in the
Press already. Even today, more
details are given in the Presg rather

than in  the statement, ..As
far as (he second vpageis con
cerned. j: Ig blissfully vague, T

would like to read out vne or two

i
i

» senlences from the

staterment. (In-
terrupton) . This is blissfully vague
in the sense that there is absolutely
mothing concrete in the statement.
The Minister does not know whether
it is related to or has any similarity
with the blasts that had taken place
in Bombay. He has not yet come to
any conclusion as to who is behind it
and it is not possible, at tnis stage, to
give any definite conclusion on this
Anocher classic sentence is:
“The impression however, which
I got on the basis of my discussions
with the State Government officials
and the injured people, that nothing
appears to have come to notice so
fuv establishing linkage between the
two incidents as yet. Nothing, how-
ever, can be ruled out at this stage.”
What is this, Sir? I am not able tb
understand this kind of an evasive
s[atement.

The entire statement is vague. It
was yesterday that the Minister of
State for Inlernal Security visited
Caleutta, Either he is having some
information with him and is not pre-
pared to share that information with
the House, or he does not have any
information and is still groping in
darkness. The inertia which this
Government exhibited when the Bom-
bay blasts took place is again appar-
ent from this statement on Calcutta.
Sit, why T am saying this is when the
blasts took place in Bombay, the Gov-
ernmen( had come out with different
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versions. The Prime Minister said,
“The brain is outside the country, the
hand is in the country.”

SHRI RAJESH PILOT: Sir, he did
not say that. Let me clarify. The
Prime Minister clearly said, “We have
to find out the brain and the hand.”

. He did mnot say, ‘head vbutside or hand

pn

. Prime Minister.

outgide’ Please don’t misquote the

SHRI MENTAY PADMANABHAM:
O0.K., I agree with you. But what
about the Home Minister? The Home
Minister, Mr, Chavan, said that some
international force is behind these
blasts. Do you deny it? You are not
denying it. I am happy to know it.
And to corroborate the Home Minis-
ter, Mr. Advani said that Pakistan is
behind these bomb blasts. Why I am
saying this is, both the main Opposi-

tion and the Government created a

situation, deliberately a paniec situa-
tion in the country, that there is a
big conspiracy which is being hatched
and which will create number of in-
cidents like those that happened in
Bombay. It appeared in the press,
in some sectiong of the press “Bom-
bay is bver. In course of time Cal-
cutta will be blasted and afterwards
Delhi or some aother place.” This is
what came out in the press. What
preventive actjon has the Government
taken? Therefore, I would like (o
know from the Government whether
the Government is alert. While this
is going on. 'The Government, adver-
tently or inadvertently created 2
panic situation in the enfire country.
What is happening in Delhi Sir? For
the last three or four davs the dissi~
dents are on a signature campaign,
the loyalis(s are on a chunter-signature
campaign. This is affecting the coun-
try. This is affecting the efficiency
of your Government I would like to
know whether there is any unified
command even in the Home Ministry.
It had appeared in the pregs. Yes, it
has been published in all the news-
papers.

[ RAJYA SABHA]
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SHRI M. A. BABY: Is there anj
1 unified piloting in the Home Minis

L try?

» SHRI MENTAY PADMANABHAM

" This Government has a Pilot. Ever
in the Home Ministry there is no uni-
fieg command.

Angd it has appeared in the press
that the senior Minister and the State
Ministers are not even on talking
terms. They are not passing on in.
formation. s

THE VICE-CHAIRMAN (SHRI
MD. SALIM): This is not concerned
with the homb blasts.

SHRI MENTAY PADMANABHAM:
Why I am saying this is. ..

AN HON. MEMBER: This is a very
serious matter. It should be discus-
sed seriously.

THE  VICECHAIRMAN (SHRI
MD, SALIM) You seek your clari-
fi~ations.

SHRI MENTAY PADMANABHAM:
Exruse me Sir, Just one minute.
One minute, Sir.

SHR RAJESH PILOT: Sir, he is
mentioning irrelevant issues, We have
cther things... (Inferruptions) ...

SHRI MENTAY PADMANABHAM;
You can make ull these points when
you reply. There is no need to inter-
rupt me.

Sir, why I am saying this is, this
is creating a doubt a suspicion, in th2
minds of the people that the Govern-
ment is not taking the issue seriously,
that the Government is not devoting
as much attention as it should, to
contain these things or to assure the
people that these things will not re-
cur.

Some of our friends are  asking,
“Is Delhi. safe? Is it safe to live in
here? Will anything happen to
Delhi?” Therefore, Sir, for God's
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sake close your ranks and try to
contain these things, try to reassure
the people that you mean business

and you will catch the culprits and

even stop and contain this kind of
sabotage in the country. This is what
I would like to say. Sir, there is no-
thing in this statement on which we
can seek clarifications because every-

* thing is vague, vague, vague,

st wgTEw fw (fagme) o
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a F qem dwiadl ¥ fewrw @
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g T OMWAT 8 ST g AW F
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SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu): Mr. Vice-
Chairman, Sir, I share the concern
of the House about the incident that
has taken place at Calcutta. As many
Member; have said, it started in
Bombay and the second place is Cal-
cutta and some Members were saying
thar some more places might be
affected. But we should put an end to
this type of serious incidents which
not only shatter the buildings, but
which also shatter the unity of the
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country. The entire nation is in
jitters as to what will happen tomor-
row and which wil] be the target
tomorrow, Ag this jumcture we
should also appreciate the immediate
visit of our Minister. But, for coures,
the hon. Members have expressed
their anguish that more details have
not been given. The Government has
a number of Investigating agencies
and we expect from the Government
more than what the newspapers give.
And as and whep we refer to the
newspapers here in this House.
immediately the Chair will
say — I am not referring to the
Chair now—no, no, Any particuiar re-
ference trom the newspaver is simply
pho-phoed, saying “No no. What is it?
You ar after all reading from a
newspaper. What is the credence of
that?” But, now the time has changed.
The newspaper is giving more details
than the Government. For instance,
Sir, T quote. ..

THE VICE-CHAIRMAN (SHRI MD.
SALIM): You ask quesitons instead
of guoling anything.

SHRI TINDIVANAM G, VENKA-
TRAMAN: Sir, affer giving the basis
only, I can put the question. Otherwise
the question cannot be answered. AS
one hon, Member has put it, by read-
ing this satement, we cannot find out
as to what is the cause whether it is
accidental or intentional. Here, in
the statement, it is said, “to ascertain
the cause of explosion”. It is not 2
quesion of asceratining the cause of
explosion as though something  has
happened accidentally or intention~
ally. A crude bomb is being used to
trrorise the nation, to destabilise the
nation. That goes without saying.
Any man of commonsense will unduer'
stand it. That is why I am quotng
from the ‘Hindw of 17th. We  are
now on the 18th.

PROF. SAURIN BHATTACHARYA
(West Bengal): You are quoting from
the ‘Hindw’; it is ne communal
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SHRI TINDIVANAM G, VVENKA-
TRAMAN: Yes, I am referring to
the ‘Hindu’ newspaper. I do not
reier to any community. it says:
“Explosives and detonators used in
the Friday blast in the city appeared
to have been brought intp the coun-
try from multiple sources in several
countries and put together, top sour-
ces said here today.” his is whiat I
want to poing out. This paper or
these people who are giving this in-
fecrmation are able to fish out infor-
mation and they are able to perfectly
poing oug as though they have got
soinching more than what is contain-
ed in the statement. Again I guote:
“Whilc the brain behind the blast
was not in India, it was not just one
set of hands that catried out the task
Scveral gangs, each not knowing the
identity of the other, may have been
engaged by the mercenary or under-
werld out fits, The raids on their
side outs have literally put them, on
the run.” Sb, practically this fund of
information we are getiing from the
newspaper. But absdlutely there is
no information about it in the state-
ment, Still we are trying “to find out
the cause of the explosion”, acecor-
ding to the statement. He hag rushed
to the place. But this statement does
not contain the information at the
same rate. That is whay I wanted to
point out.

Then, Sir, the hon. Home Minister
said that there is a foreign hand
behind it and all that. Now, this
statemen; does not contain anyhing
of that,

THE VICE-CHAIRMAN (SHRI
MD. SALIM): You seek clarificaions
on the basis of the statement made
by the Mnister on the Calcutta
blast.

SHRI TINDIVANAM G. VENKAT-
RAMAN: T will come to that. Our
Telugu Desam friend said whetner
theer is a controversy in the Ministry
itself. So, I am pointing ouc this. The
Home Minister says that a foreign
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hand is involved. There is absolutely
no mention of it in this statement.
Vny is it silent on this aspect? On
the lines of what the Home Minister
has said, this statement should have
been drafted giving out all the facts.
So, it ig not a full information, More-
over, no assessment of the damage nas
been given. The statement does not
indicate as to what kind of help,
medical or otherwise is being ren-
dered to the affected persons. What is
the compensation being paid to
the persons affccted.? All these
details have pot been  given.
I would like to know the policy of
itne Government and how they are
going to help the affected persoms. I
earnestly appeal to the Minister to
give us full information. The informa-
tion provided by him is less than
what we read in the newspapers.
Perhaps, tomorrow we may nave still
more information from the press
reports only. Therefore, let the Min-
ister come with fuller details.

Ag our senior cr'league said, let us
not get scared. I don’t understand
why the Minister visited certain pla-
ces, We have a good communication
system and all such information can
be communicated. Anyway, tne States
have to be carefully guarded. Let us
not be scared. Let us all sit together,
cutting acros party lines, and ponder
lover it. It is not a party issue: it is,
a national issue. We have to come
together and not think of dividing
ourselves, We all have to think how
the culprits can be booked so tnat the
nation remaing peaceful

PROF. SAURIN BHATTACHAR-
YA: It is needless to say that it is a
ghastly incident. It is beyond conde-
mnation. No words would be Strong
enough to condemn it. But for the
technical snag in the statement of the
Minister, perhaps, I would have been
deprived of this opportunity to seek
certain clarifications on the statement
which might have been made yester-
day, as he is saying. So far so good.
But my point is, whaf is really the
snag that has placed the entire coun-
try, it seems, under a seige? Which
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ave the forces and which are tone
powers behind this aci of subversion
and waton destruction of life and
property? With all the powers of the
entire governmental machinery of
the country, we are in a  helpless
state. The names that have come out,
whether it is in Bombay or Calcutta,
are of the mafia dons, the underworld
iords. Should we unerstand that in
Indiay a situation has been created
where the country is held to ransom
by the underworld dons? This is the
guestion which should be answered
fairly an squarely by tne Government
and its representative who is now
before us, the iniste of Internal Sec-
urity. It is not enough to say that
there are foreign hands behind it
There are foreign hands, there are
internal hands, thcre are invisible
hands. All types of hands are there
and I don’t see anything else. But
these hands are out to bring the coun-
tty on the thr-shold of a big crisis. It
1z nothing short of ihe-.

The lasy paragraph perhaps of the
statement made by the Minister says
that all the districts ¢hroughout he
country have been askeq to set up con-
trol rooms, If thap is not the position
of a conntry under seige, what else
1s? I would like to be enlightened on
this. If that is any consolation for the
massacre throughout the length and
breadth of te country, it is something
else.

There was Mr. Venkatraman’s point
regarding the Government knowing
what the Press knows. For example, in
the case of Bombay blasts, regarding
Memon, who is supposed to be the
brain behind it actually, who is the
organiser of the crime, the true inside
story was given by ‘Statesman’, pro-
bably, to begin with, and then follo-
wed up by ‘The Hindw’, and the Gov-
ernment was feebly acting on  those
clues. Otherwise, their vigil was con-
fined to local dons, to local people and
to one mefis on who is now in Dubai,
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Their netweork was inside the country
still operating. The Government could
not makg any efforts, so far; to break
it down. That ig at the root of the
situation which has been created..

According to a report in  another
newspaper, I think ‘The Hindustan
Times the Government of India does
not propose to make g through inves-
tigation into these incidents; lest the
State Governmentis should take it
atherwise, T do not know which State
Governments. The State Governments
are seeking help, help in meeting the
situation, Lecause their resources are
limited as their powers are. Therefore,
by assisting the Siate Government ag-
encies, why can't this thing he done?
What stands in the way, if what is
published in the newspapers is true?

Then, yesterday, at Guwahati, 1
came across a statement, It was a sta.
tement. It wag a statement {rora the
Minister, on the television, in regard
ta tightening the security along our
coast, Bombay and Calcutta both are
on the coast. The third is Madras,
There are other ports strewn over the
country. Should we understand that
our Coast Guard have not been per-
forming their duty? Our eoasta] and

riverine areas are all patrolled.
Should we understand that the
people  patrolling these areas

were not doing their duty? How
could the arms land along the
Bombay Coast, as reported in the
press? How were these explosives
stored in Calcutta or elsewher in the
country?

Sir, it is a stupendous problem which
cannot be dealt with in bits. This pro-
blem has to be tackled in its entirety,
1t is a stupendous problem. But I was
totally baffled to read in one part
of the statement of the hon, Minister-
a youthful Minister; I'should'say. corn.
pared to old people like us-- that du-
ring his discussions with the Govern-
ment officials and certain injured peo-
ple, he came to the conclusion that,
perhaps, what happend in Calcutta and

Bombay were not of the same type;0r -

[RAJYA SABHA |

by Minister 408

something to that effect. Officials, all
right. But how could the patients enli-
ghten, I mean, the injured people? Who
are those people? May be, by some
movement or some indication, they
could have said. Of course, in the next
sentence, he says that nothing is ruled
out; at this age. I do nor mean that
the Minister would give whatlever in-
formation he has got, in the House. In
the interest of the investigation, un-
doubtedly, the required information
the point is, in a statement concerning
may be witheld. I concede that, But
an icidet of such a closal magnitude,
should therr be the same patent; set
burcaucratic term such as ‘receiving
the attention’, ‘we are taking, into ac-
count’, ete? This is the type of reply
we receive when we write letters to
the Minister that it is receiving our
attention. This is type of expressionin
the background of such events ig a bit
disconcerting and T would hope that
it does not really reflect any lack-
adaisical attitude on the part of the
Minister who has shown much initi-
ative and vigour in trying to tackle
the situation.

JresY FHED F Ag Hwen 97 F
W aEf & oF uF AR @ |
FEr ¥ ¥ s 99 fa@ o

s AT ATAT JEA - AT
M g FT. .. (FEuwW) Fw oy

ITEWTEAE (# MR aWW)
AL A AE CATSRT. ..
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I have noted down. Let me assure
the whole House that the situation
is totally wunder control. We have
given insiructions to all the States,
We have given the action plan from
the Centre side. As far as Delhi is
concerned, I will give at a later stage
what action plan we have proposed
for Delhi, T will share with the House
I am of this opinion that we may
sit everyday as a committee or a sub-
committee, we must exchange our
views, It is not the duty entirely of
the Government od ndividually of the
ruling party. Tt is that of the nation,
iand the nation belongs to everyone
and every mpolitical party. Every poli-
tical party has to do that. Every po-
litical party has a duty to discharge.
I am totally of this view, and the
Government is of this view.

SHRI JAGESH DESAI (Maharash-
tra); Mr. Minister: if the action plans
are told here; will state not help us?
Just think about that,

SHRI RAJESH PILOT: Yes, I will
just come out.

SHRI JAGESH DESAT: You know
that.

SHRI RAJESH PILOT: I can share
what the general requirement is

[ RATYA SABHA ]
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st T ) aw & # fae,
I AR FAET AR LB AW S

TR AR A W ofEw F 4,
gfew Y, ag W@ A FF TeEe
T OAMEE T W@ AR &
e wa@ ® fwd Twar O SR
WA . .. (EE)

qa F qa: (= fawRw T=\) ¢
72 faw a3 ge1 3§ we <@k
gl wY &, @ Fg =W &g ay’?

Y TR TEeT: gIT § fw
wits zfase § wgdw g q&
g7 agi A fAwe @ o)y

g a0 1 3fase g, O wwe-
arg Wg a9 =g agi & fAawe o
q |

%ﬁfm qE . THS FO AW
g mFy g Fa?

H{l TET 9E@eE - qTET |

o fawes Ted  guaT w3
g fFa i §—F faw wmfer
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AW TEEE: W g
gay falt, a8 ¥ gw ¥ @9
TIT FT TG g A FE T
a9 AT FrEr fawet Td o F)Y
AR far R—A = F 749 7
A& AAT ST ¥ T AT HRR g
e 9T ggN AR @ geHtrgea
¥ o Sy ¥ oSO @ oA
g7, fehi® =% g% /7 o ©
A% ¥ @ § FEE F@& IgH
Fg1 & & dM—wd THEE W)
wF A9 g T @ Fe@d A T,
Al B ot fm 9§ aws A W
F FONEET A, IAF TewE F
gredr ft, EfrSw oo @,

IHH CHEEAeY, HEER W 9,
gur fm & fqo w9
g fF Fg oft sedy ¥ FaTAr ogq
wTe, fSad g6 T T4 @ A6 |

ST 77 wgt & B oawwd @ ogEe
fork agt 2, @@ faw ¥ owTE
g 91 f5 § Q| S gF A
g1 7@ W A4 ot wiEt ¥ fegfa
TEar g oA gt W W, iAo
¥ owqr & e aes v faw
@l T | |ih mEl B O9W weEe
FI 3AMAC FAN wEF AT =TRAT
f¥ & gagae @ § 7E fu 4 Rad
1 g £ ozawr fos & 31 A€
g1 afer M wifas J¢ @ee s,
ar @g A ged F AR d9T
fear) =zafdg o o oo
Tt fi g wdfrer gEw A gl
GEGINEA

=t MgeE s (afew A 9
At S, w 7g A qavg F geTEr
o E T AT UF ¥ SR gAE
g g’

i TEM qEEE . gHET OF
FATIT IE |
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oft @u fym tem (I9% T&W) ¢
S ww dfsg,  9EE 9.
(mas). ..

Saaanas (3R :itanri asi ) :
i, "y S &1 SETE & &g |

SHRI RAJESH PILOT: It is a seri-
cus matter. ¥ want to share everything.
1f any Member hag any apprehension,
we must really clarify the doubts so
that we all can march towards the
goal, We have o fight these ‘forces.

wH am faferw FHF0R B
F & FL WA weet & F
| ogm A oFE g AN ‘sﬁtm—r
¥ Tt ¥ ama, fd @@ & g
o Gfgmvesw ¥ R0 sTm F WA
Y gEy =om ) & 3 BTSW
¥ wg gae & W mw A fSE
FT g &, Fv fawrm fGEEOow
Zrea &Y, T4 @Ed ) fF 9E wr
g, o awt @ FW ¥ A, ME
worm & WO, w1 1w
g, fmY Bw & mew AW-Eig W
g mor &, vARr fegT qmTe
78 Fram s SH AT % T,

ag e WAy FEol I Fw ¥
e S[w E 9 d4 S AW
AT ﬂ'i Al w® FWT fF w
IEET W fEEr W SEWAl Agl
wieT, was agi wiz foan, T W
e Sl - BTl L o e B
TR A W g, T HEER
g g owe & fewd gz AW
FT qal §F wedl § weal (® TG
% gor, frw awg @ g, Ga-fEE

T fmar #fT @ T FAT FEA
I3 |

AL F A A A TR TR
F4 & T wvel e & AR ER
I § fF R oaEd acar W ¥
AT TF TEHANE BT AFT WA

guaarsgs oY, HE FF OA
I T, T wwg Fow oan
e W oar @ sl ® 99 &
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F A9 g WH AR TU @
¥ SrmmTa @ & Sfwmoadt
W AR FO AN AL FEAT AW
F fga T w80 W s S dreeana
il '('a:'f g v fm ¥ oW A
A SFA J 3T gwa ¥ osEe
#&r%mmm%%@ﬁm
%ﬁqg:rrtra‘srﬁqwr%f—q
HEES Fe& Al T § AR
e Fee &7 Wl 980 ¥, AT FHTH
W F OTHEAT AT ST FASTE F
F fou @d T § ¥ AN T wed
¥ wer waIw ISTAT | FE A @Y, T
T 7 og, wE gaEfag g, ofEe
W & AT H1 Wgr F AT qEr
FAT AT, GYRTY GgT ANE SIHi
q AR AFEET HOH AL TR
Y H G |

diwaT  mMELeHT @W NHEY
(Sav waw) : oF AT FT wiE-
qT ¥ gar T & F1, wfFm us
7 FIOE T @ST HF §W7 &Y
e, g WU fageT ¥

st TAM ke A,
TF gra a1 gdr @ v wE@r e
IS FT FAA Y T AT FY
|7 8, @ A wr &, A A oy
Fgr fF gw T oWt ST arfgeEer
wadw & fom g% &1 o §
IT 7T F1 SANT FL W & | EHIU
wheg ¢ PR OOF F3 ¥ oW gw
AT Teal § Wedl fAF0A 9TFF qv
T F ST EEY g F o aEy
aga wET o g oAl IR gE S
T qET ! AT gW AT FT WL F
rﬁ“,f‘a%rscrﬁgﬁwa%w‘r
= ¥ ¥ w® § afFT A% I8
: fr Sy ?r WedT g AT FX
AF | UF WA qHT FATR Sl
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it qqAT FAA [T T 98T
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o
oW & Fy owm A
T SR

a{f%wrg&aﬁra‘ra’wrr
awﬁwr%wwﬁ%rﬁ:ﬁﬁﬁa

¥ o fawem & owEH 17 W 5%
¥ o I9% AR gE W ¥ o§Ew
¥ 15 T % g dg8 T qq7¢ °

S THW TiEEE . FAHC AT
WY, FA AW A qF 47 9@,
A oEE an, 42 G W9 Foqgm
T/ AR AT A T OFUE, 47
gsmvaﬂa’rtmsrgagsz
g“rn?nmmaﬁﬁrgrwa'ra
§, TEaR I A S T gAY
faedt & 98 94 3 WY &) F
mrﬁerttﬁ%wﬁgr@’at
T qrem & faegw ady &R AR
g3 qF WEr @aT 9gw @Il |
uq WY W9 F@ST F7 qIE &N
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Y =oIwd & Y T WIS Fqre
T & gy T Susr Iraw ¥ faar
FE? T gF W & v wom
oy §aR w3 faar w4@)

A JIq ITANTEAT S, _Y
S S o 1 B o
TEY, UF & qg F§ AY gamaw
e X OF FT 979 A0 IF &5
g1 ORI 9% X ooy ARy g
g o F gay a 3%, At
TH 78 ¥ Wy & AT Al #7
Herr@'{r am%l @T TIAHe

F @ ¥ Tadre wrmE fear i
oYX 26-3-93 % ¥ FeH A
g1 gEadane 9w G g, afer
7 # famm fram agm
qel Wt wiga ¥ agy A% Q@ ¥
Fgroar B R w1 gemr aE
IO Shife &g S ¥ S99
ST AT gE ar HX T -
FUA IAF A W At fFoFN
AEH WA F9 g qm oA &
AT faware oo Jgm fRogw
ig fafer oma 3 e A
g AT St A 3AF IAAEE § av
fag w9z @ g, fHdt +r Fewr
wgr srom, T ey & ez o
ST |

Iq@ITEAE oY, g ¥
dzT #ir w@er fome 3 I
gedi ¥ foar 9% § A 93 o
odr == g 5 g faa W sarar-
Y77 ERATT FT, FEAr FE Fl-
w0 @A oW IR | W F

|

w|HR Iy
It it a very difficult task for any force
or agency to check everything. But we
are doing our best, We have passed
on the suggestions to all the State
Governments. & afsar wawrw, dmfey
T SR A, AT SEr fow
FI | QUAWITT TERT, AAT wEr 59
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(IR ERECIC AE
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agqT g A wewIe 9O i
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g a1 atgT A UIWIGUES US &T
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AW a1 f& gw @ S,
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i Wﬁ wgr fv gusr du-fafaed
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A Hifsg | fox & oS wa fF
g9 SUTGEY T &3 § 99 qrerad
fer s 2 a9 & e ¥ =S9qEr
THAT I AT g1 ar Fy @@y fE
wifpad #1 A wIHr 5 w9 ag
S @ A A g 4T AW F
s {5 ey Tz @3 3@ A% 5 A
¥ oA f,ra-w‘f‘av St g &, g
gA-Afers A7 W@ g A uw
RS #hw s oaw @ Ap
¥ AT oM, AR F e iR
g @ g@} uwifeaw g, W «W
TH L A gL AAT WL qQUEA |

gamarafy wgea, wigh as foedt
1 ward §, 9% gwEq fawr o
T feelt ¥ AR A FEg oA ) Mg
ara omgr 2 fF A S . § oaw
& At W gw oA ¥ gwETe
by faftel 1 ovw ¥ Sa &
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fafeedt T arg &7 fx 73 O fasgw
THT qIT § TR T THFT
TAREE AT IS WE 3 Al ey
ECRRE L C I B I S
HY YA g AT SEF A€ FHE
GqT & €, ATRA a9 qw &Y.
Jr.dr. G@raﬁm&lﬁaaﬂaqﬂ
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g a7 5 g® wrEuTr 9

aifgg ) & @FaT & f& aw awe
wH & *r§ Jr@ @@y g1 faesy
1 9 Q% § gy A W,
IfFT 9w W 1 ORI W
fogar WY & oW1 w@r @, g
g faar & @ @ @ 9w AR
g F A€ A W a0 T 99 IF
M|y O femw 7§ w9
BT A 9, Tl g A #7108 qestee fHar
gfF f999 ¥ oW a9 &% |
I qE § WS E@WE U, T @e
9 wssi w0y, dfwfem g 9%
fasgd oz oI SE N A wwAr @
AFAE I GHA TG FHET
TN gE @ faet wefufasdwmw =V
qg FV, IARI A Al w1 faar
g f5 qgfme 7 gT fsfese & =®
AN AW WML I T TigAT HL
wE A7 Tefifgga qw §, 99 T
¥ ogOe TROAR fRasEE oz
Fmfcy a8 & fag «wn #
TIAEG AT |

SHR] INDER KUMAR GUJRAL
(Bibhar): I am afraid the point is dif-
ferent. It is not a question of the
BBC having broadcast. You would
hav: noticed in today’s Press that
inlernational airlines have started
overflying. They bave stopped land-
ing here. This means the situation is
far more serious than mere  broad-
cast. Fortunately, the Minister of
Civi] Aviation is also here and you
are also here. Since you have taken
note of it, have you made more en-
quiries about it? If you have made
enquiries, what are your results®
What intelligence has been given to
you? Before I sit down, I would also
like to say this. I am quite satis-
fied with your expedition and the
efforts that you are making. You
have our full support. Only one
thing T would like to say. Unfortu-
nately. vou were travelling yester-
day when we were discussing this.

[ 18 MAR.
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The difficulty, particularly in Bom-
bay, as you would have noticed, is
that the espionage is now becoming
high-tech and our counter-espionage
is obsolete. Our methods are obso-
lete. Our instruments are absolete.
Qur training is obsolete. TUnless you
sit down to work out the entire sys-
tem, merely asking the same man to
act more actively will yield very
limited results.

1993 ]

The second point which you have
to kindly keep in mind is that we are
in a crisis. We talk of the intelli-
gence, its failures, its successes, that
is a different thing The difficulty
basically ig that the whole world
today has now moved tg 5 stage when
there is some sort of parliamentary

supervision over the intelli
gence. There is a  Committee
of the American Parliament which
supervises the CIA’s activities.
I am nog demanding' that a
Parliamentary Committee should
be made. But may I urge upon Yyou

that our system is very different. No
Minister has any contact—since I had
been a Minister myself, T know it—
with the intelligence. The intellil-
gence, RAW and other things, are

functioning in their own cornems. 31
have nothing against them. The
end-result today is that neither the
Minister of Internal Seecurity as you
are—vou are efficiently doing it—nor
even the Minister of External Af-
fairs nor anybody has any input com-
ing from them. Nor is he able to
advise them. WMiay I suggest this?
You should learn atleast one lesson
from this erisis. If you do not want
to sot up a Parliamentary Committes,
do not. But please set up a Minis-
trial Committee at least Two or three
senior-most Ministers should have tha
overall charge of the entire intelli-
genee get-up so that you know what is
haprening, what inputs have to be
done, what changes have to be done.
Since it is some sort of an in_house
thine, transfers, recruitments, every-
thing becomes clased-doar, we do not
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know what is happening. You may or
may not share it with us. That is for
your judgement But surely you must
know and I am sure you do not know
because T know the system. I am
sure the Minister of Civil Aviation
does not know because I know the
system. T know that the Minister
of External Affairs does not know
because I know the system. I do
not know if the Prime Minijster even
knows because the Prime Minister
does not have the fime for it. It is
natural because the Prime Minister
has @ hundred headaches. So, ulti-
mately, it becomes that there will
be a Joint Secretary in the PMO who
may be having some contact with
them. The end-results are very un-
satisfactory and I think from this
crisis at least, we should undertake
this. Thank you.

SHR] G. G. SWELL (Meghalaya):
Mr. Vice-Chairman, Sir,...
tions). Unless you have a special
counter-terrorism force in this coun-
try. .. (Internuption) . . .abreast -with
inter-nationgl terrorism, I do not
think  that... (Interruptions) .. .with
the same people, any kind of supervi-
sion will yield any result.

SHRI RAJESH PILOT: Sir, I slight-
ly differ ‘from Gujralji. As far asthe
system is concerned, there might be
some fault in the system. I am not

denying it. The system ran always
be updated with experience or with
your own thinknig, own ideas. But

as far as the Cabinet ig concerned I
do not think there is any bar on the
Cabinet Minister calling the Director-
General of intelligence or any intel-
ligence officer and asking what he is
doing, what his task is. And, frank-
ly, it is we who have slightly failed
being in position. Well, T was blam-
ed for so many things. It was said
that being the Communication Minis-
ter, T interfered in the Home Minis-
try. I have a right, when I go o
a State like Jammu and Kashmir, to
call the intelligence people and ask

(Interrup-

[ RAJYA SABHA]
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what they are doing. It is my Go-
vernment and I am a member of the
Council. T am responsible to the Go-
vernment. This @ttitude we also have
got to take. We also get scared of the
iB. That attitude should ggo.

But I agree with you on one
500 p.M. thing that some improve-

ment to imprava the culture
of functioning is needed so that the
quality of information is better and
this is what we are trying and I can
assure you that Intelligence as of to-
day is up to date, We have done a
lot of good jobs, but there are some
sort of lapses also in some parts which
are not up to that degree to which it
can De, but I have taken your sug-
gestion in the right spirit and we will
certainly involve them in some way
where it can be improved.

Regarding the second point, about
counter-terroristn, NSG is  jactually
meant for this. National Security
Guards, when we took the initiative
of setting up this force, the idea be-
hind it was that these are for anti-
terroristn or counter-terrorism pur-
poses. Slowly, slowly we have start-
ed using them for VIP security. When
I took over the office of Internal
Security Minister, the first thing I
decided was this. I said, 'This Bor-
der Security Force should not be
used for internal security. They must
be on the border. Internzl security
should be done only by the CRPF and
other forces which are not for the
border and NSG should be only for
thea counter-terrorism purposes, as
task forces.” But slowly slowly we
are training the people in  the State
level. Today NSGs are being duputed
with the State Ministers. NSGs are
being sent to the Chief Minister of
Assam, to the Chief Minister of Pun-
jab. So we are developing the confi-
dence of the State Police more and
more, giving them the same training
which the NSGs have. The NSGs
will train the Punjab poilcemen. But
give them the responsibility so that
they can perform their security duties
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well, and it will] work out but give
them some tmie. And what Gujaral-
ji hias said we have staried doing it a
month back. L.P. Singh's report,.
Dharamvir’s report, all these are be-
ing initiated, but unfotunately it is
only a month and a half and T have
to answer these questions. It is
sligh¢ly difficult for me to go beyond
this, but T can assure the House that
these things are heing taken care of.
At last, Sir, Let me assure the House
that it is a challenge which has been
given to the nation by disruptive fgr-
ces and we all have (orise above party
lines, we all have to take it as a
personal duty as citizens of this nation
that we have to fight against these
farces. The Government alonce cannot
fight the Government alone cannot
rake care of such challeges. We all
need your support, we all need your
blessings, we all need your push, so
that we can fight these forces and I
think the House must be aware of
this, that if we don’t fight these forces
at this stage it might be a dangerous
signal after some time or in the near
future, T fully assure the House that
the Government will not fail and the
Government shall not leave any stone
unturned, Where we will bg seen
wanting, we will be seen waiting to
react, we will not let it happen. We
will do our best, but a support, total
support, and good wishes from all
sections are required to fight these
forces which has really become a chal-
lenge and I hope that it will be avail-

able to the Govenment from the

House. Thank you, Sir.- (ends)’
SHRI MOHAMMED AFZAL alias
MEEM AFZAL: Sir; I have a re.

quest.. .

IqaanTe (s HEeR aei)
qgT ¥ I WY %ﬁtn—q‘rsﬂ%
sary oA few F

wY AgAAT AEHA TH HRT STHAA ¢
qT, FT T gEw TE F, fAw oF
Tarfer #3 @ g 1 &Y, agd X
qar g, & fad ow afiw &
WOE 1.
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IJugTaR (= AigeTE a@wiw)
v AF%r fyssz ag Hiwm gdy
Tige w7 awfaewe & Wi
T QA AW TG | ZFFT JFT AW
& FF FE FT T TE 8§ )

o\ HIgFT AHAH 5 WA ATAT ;
v, @3 ¥ snfaewle gam oo
1 UsE awi A, WW@%‘(Q’*
femr ®Y & ar::‘{ T R L
El;'f[‘f F S {irew 9, g feg &
L

THE  VICE-CHAIRMAN (SHRI1
MD. SALIM): 1 am not going to allow
it. I will not allow it. It will not
go on record.

SHRI MOHAMMED AFZAL aligs
HIEEM AFZAL:*

THE VICE-CHAIRMAN
MD. SALIM): That matter is
That matter is over.

SHRI MOHAMMED AFZAL alias
MEEM AFZAL:*

THE  VICE.-CHAIRMAN (SHRI
MD. SALIM): That maiter is vver.
Now nothing will go on record. Noth-
ing will go on record.

= MIgFAE AGAH IFH AW AEww:

JUAATETR (Y HIEEH o)
fare 78 & @r & 95 | " fewe
oW W WY & ), weT Sr W
TEAF & gAY faw § Wit =R
;T FE TIA T

(SHRI
over.

it HiEERE AHA Ih A ATTR ¥

IEsmmE  (+t HigFTe aee)
ag A AT AT A4 & 1 F3 AEC

=} HEFIE STRAEIT AW AT ¢ ¢
JuaAnas (S HigewE wew) -

T3 WOl W E TAFT AT S HWX
g AN I F )

*Not recorded.
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i MFAT AHAT IG A9 AGTA ¥

THE VICE-CHAIRMAN (SHRI
MD. SALIM): Now, we will take up
the Statutory Resolution disapproving
the National Commission for Back-
ward Classes Ordinance, 1993 and the
National Commission for Backward
Classes Bill, 1993,

STATUTORY RESOLUTION SEEK-
ING DISAPPROVAL OF THE NA-
TIONAL COMMISSION FOR BACK-
WARD CLASSES ORDINANCE, 1993

N, THE NATIONAL COMMISSION
FOR BACKWARD CLASSES BILL,
1993,
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The Backwards shall be those
who would be Backwards in the
eyes of the State,”
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“In fairness to the country, pro-
tection can ge granted to any class,
whether you call it a Backward
class or g miority, only on the
ground that it is backward and if
left to itself, it would be unable
to protect its interest.”
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